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[Placed in LibTa",. See No. 
LT-3663/64] ; 

(ii) to lay on the Table a copy 
each of the fol1owi~ 
papers:-

(1) (a) Annual Report of the 
Heavy Electricals (India) 
Limited, Bhopal, for the 
year 1963-64, along with 
the Audited Accounts and 
the comments of the Camp ... 
troll .. r and Auditor-General 
thereon. under sub-section 
(1) of section 619 of the 
Companies Act, 1956. 

(b) Review by the Government 
on the working af above 
Company. LPlaced in Lib-

mTl/, see No. LT-3788/65]. 

(2) Report of Indan Producti-
vity Tcam on Standardiza-
tion and Variety RcduclJOn 
in Factories in USA and 
Japan. [Placed in LibTaTII, 
nee No. LT-3789/65.1 

TEA BOARD EMPLOYE~s (CONDUCT) 
(SECOND AMENDMENT) RULES, COTTON 
CONTROL (AMENDMENT) ORDER, AND 

CERTIFIED ACCOUNTS OF COlR BOA.RD 
AND AUDITED REPORT THEREON 

The Deputy MInister ID the MIDIs-
try of COlDmerce (Shrl S. V. Kama-
.w~my): I beg to lay on the Table a 
CUPy each of the folloWing papers:-

(i) Tb.., Tea Board Employe .. 
(Conduct) (Second Amend-
ment) Rules, 1964, published 
in Notification No. GSR. 1798 
dated the 19th December, 
1964, under sub-section (3) of 
section 49 of the Tea Act, 
1953. [Placed in LibTa"" .e .. 
No. LT -3790 /65.] 

(II) The Cotton control (Amend-
ment) Order, 1984, published 
in Notillcation No. S.D. 4374-
dated the 23rd December, 
II1B4, under lub-oeet.ion (8) 

of section 3 of the Essential 
Commodities Act, 1955. 
[Placed in Lilwa", .ee No. 
LT-3791/65.j , 

(iii) Certifi\!d Accounts of the Coif 
Board, Ernakulam, for the 
year 1963-64 and Audl t Report 
thereon, under sub"secLion 
(4) Of section 17 of the Coir 
Industry Act, 1953. r Pl1red 
in LibT4TI/, .... No. LT-3782/ 
65.] 

REPORT or SALT DEPARTMENT MEMO-
RANDUM AND ARTICLES OF AsSOCIATION 

or CEMENT CORPORATION or INDIA 
LTD. 

The Deputy Minister In the MiDls-
try of Industry alld SUPPly (Sbrl 
Blbudbendra Misra I : I beg to lay on 
the Table a copy each of the following 
papers:-

(i) Report of the Salt Depart-
ment for the year 1963-64 

[Placed in LibTa"" .ee No. 
LT-3793/65.] 

(ii) Memorandum and Articles of 
Association of the Oement 
Corporation af India Limited 
[Placed in LibTaTIi Be., No. 
LT-3794/65.1 ' 

ACRr.E'MENTS FOH ESTABLI81IrNC INTERIM 
ARRANGEMENTS FOR A GLOIlAL COM-
MERCIAL COMMUNICATION'S SATJ:LLITa 

SYSTEM 

The Deputy Minister In the Deput-
ment 01 CommunlcatioDs (Shrl Uhllr.-
ntil: I beg to lay on the Table • 
copy each of the Agree"""nt and the 
Special Agreement between the Gov-
ernments of India, the United S.atel 
of America, t~ United Kingdom, ete. 
for establishing interim arrangements 
for a Global Commercial Communica-
tion. Satellite Sy.tem. (Placed 'n 
LibTa'1l •• e .. No. LT-3795/65]. 

Shrl Barf ViIhDu )[am_til (Hoshan-
",bad): On a point of c1ariJIcation. 
The I:em on the Order Paper, .. read 
out by tile holl. n..p .. t,. KlniIter 



457 PapeT. l4id FEBRUARY 19, 1886 
4511 

[Shri Barl Vishnu Kamath) 
abows that there was an qreement 
Slid alao ~ lIJIIIOial ._nt. I do 
not know whether both the aBreement 
and the special aereoement have been 
with the USA and the UX. What is 
GlOre iIIlporlaat is that it is rather un-
te8IIIly ta use the word 'ate.' We do 
DQt Plow what this term 'ete.' stands 
tor. What. does the pma.. 'between 
\be Goverameats of Iadia, the United 
BbIft ot Alneriea, U\e United Kine-
dom, ete.' mean? Which are the othel' 
countries? That must be made clear. 
What is the m.aq of the word 'ete.'? 

SIIrI ...... "ati: The United States 
of America has taken the initiative 
in this matter and an international 
alP'eefllent was sigJied by the USA, 
UK and lOme other countries. 

Sbri Harl Visbaa Kamath: Why noL 
slate the names ot the 'some other' 
countries? 

Mr. Speaker: The Paper i. laid on 
the Table. AU tllIe iRformation about 
\he papers cannot be given. It has 
been laid on the Table so that Mem-
bers might peruse them. 

Sbrl Barl VislUlu Kamath: You 
must come to the rescue of the House. 
We do not want to know the contents. 
But here they mention only two 
countrie5 by name and then oay 
~c.". 

Mr. Speaker: That information io 
also contained in the paper. 

Shrl llarl Vlabnu Kam.th: When hr 
cau mention the names of two roun-
&ri-. why not the name. af all the 
other COIIJItries? 

Sbri IllupvaU: I can live thr 
names ot the other countries. 

Sbri Harl Vlsbau ltamath: Yes, 
mention the names Of the countries. 
Do not aay 'ete.' It jara on the ear. 

U.Zl bn. 

PUBLIC ACCOUNTS COMMITTEE 

TliJRTY-nur R&Poar 

Shrl Morar... (Jhunjhunu),: I beg 
to present the Thirty-first Report of 
the Public Accounts Committee (1964-
65) on Ex"""oes over Voted Grants 
and CharPd Appropriations disclos-
ed in the Appropriation Account. 
(Civil). 11182-83. 

18.111 bn. 

BUSINESS OF THE HOUSE 

Tbe MInIster of Commaalcatloas 
aad rarllameata..,. Aftalr& (SIIrI Satya 
Narayan SIaha): With your permi.-
sian, Sir, I rise to announce that Gov-
ernment Busineos in this House for 
the week commencing 22nd February. 
11185. will conaist of: 

( I) Further discussion nn the 
President's Address. 

(2) Discussion and voting on the 
Supplementary Demand. for 
Grant. (General) for 1964-65. 

(3) Consideration and passing of: 

The Armed 
Powers) 
1966. 

Forces (Special 
Continuance Bill, 

The Income-tax (Amendment) 
Bill, 11185. 

(4) General Discussion on the 
Railway Budget for 1965-66 
from Friday. the 26th Feb-
1'U&l')'. 

AR members are already aware. the 
General Budget for 1965-66 will be 
presented on Saturday, the 27th Feb-
ruary. 1965 at 5 P.M. 

Shrl S. M. Banerjee (Kanpur): 
have two suggestions to make. 

You might remember that last ses-
sion also, some at us had tab1 .. d " 
motion demanding a discussion on the 
Opinion of the Supreme Court. We 
were told that the Pre.idiag OfI\cers 
wpre meeting and Government would 


